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Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now, the House will take up Papers Laid.

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): Madam, I beg
to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Council of Forestry Research and Education, Dehradun, for the year
2011-2012, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Council of Forestry Research and Education,
Dehradun, for the year 2011-2012.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 1923/16/15]
(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Council of Forestry Research and Education, Dehradun, for the year
2012-2013, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Council of Forestry Research and Education,
Dehradun, for the year 2012-2013.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 1924/16/15]
(5) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Council of Forestry Research and Education, Dehradun, for the year
2013-2014, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Council of Forestry Research and Education,
Dehradun, for the year 2013-2014.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.
[Placed in Library, See No. LT 1925/16/15]

(7) A copy of Notification No. S.0. 287(E) (Hindi and English versions) published in Gazette of India dated 30t January, 2015 reappointing the
United India Insurance Company Limited as the Fund Manager under the the Environment Relief Fund Scheme, 2008 for a period upto 30t
June, 2015 issued under sub-paragraph (2) of paragraph 4 of the said Scheme.

[Placed in Library, See No. LT 1926/16/15]
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[Placed in Library, See No. LT 1927/16/15]
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